H COURT OF JAMMU AND KASHMIR AT JAMMU.
RDER : (

NO: 356 DATED:- 30-07-2015

Sanction is hereby accorded to the allotment of funds in fasour of the
under Major head 207I-P.&ORB (Defined Pension Scheme) object he
year 2015-16, as per annexure forming part of this Order. The
following conditions:-

/.

Subordinate Cou
ad 64 t-Pensionary charges for -
allotment is subject to tulfillment

All financial rules/Orders and instructions issued by the Govt, from time to time shall be
observed while incurring the expenditure against the  affocaied anounts.

Administrative approval/Techmicol sanction be obtained wherover required before the
expenditure is incurred.
3 The DDO will ensure that the cxpenditure under varions bi
budget  allocation.

2

foet heads is kept within the

4, The drawing & d:‘sbu;'sing officer shull furnish the monthly drawt/expenditure  statement
invariably by the 10" of succeeding monti.
3. The DDQO's shall ensure 10 book the expenditnre us per folloseing clussifivation for proper
aAcCOuniIng.:
M ke

Ram Singh)
Dy.Registrarg(Acct
No: 8160-8360/AC Dated:30-07-2015

Copy to the:- .

i-22 Pr. District & Sessions fudge Jammu /Samba/K athua/Udhampur/Reasi ‘Bhaderw ah:Ramban, Kishtswar l{a_ii;m-_l;i;&l?hﬁ_
Srinagar/Ganderbal/Budgam/Pulwama/Shopian/Kulgam’ Anantnag /Baramulta Bandipora K upwara/Leh-f adakh/Kargil.

23-32 Addl. DIS Judge Jammu/Kathua/t Idhampur/DodaRajouri-Srinagar Pulwama. Anantinag Baramulla {lndwara Sopore.

33-34 Ist Add!. D&S Judge Jammu/Baramulla. e o

15 Addl.Distt. Judge {Matrimonial Cases)lamimu T ) T

36 4™ Addl District & Sessions Judge Srinagar. ) -

37.38 Spldudge Anti Corruption Jammus Srinagar. Kashmir. e e

39 Addl D&Y Judge (Anti Cotruption)danemy.

4 Addl.DJ.(Bank Cases)Syinagar . ) ] ‘

41-54 C. M. Udhampur/Reasi/Doda/Ramban ‘K ishiwar/Rajouri Srin ﬂgau-' Gandeshal Rud :._'-;i:‘n Pulwama kol l;m m Ananin .u:' T
Sopore/Kargil. L B

55.68 Sub Judge Katra/Bhaderwah/Batote/Now shara/Surankote/Chadoorad3ijbehara Vailoo Baramulfa Paansri-

66 Cxcise Magistrate Jammuy e _

67 Judge Small Causes Court Srinagar _

68 City Judge Srinpgar o o B -

69-70 Munsicipal Magistrale Jammu Srinagar. . o :

17 P&T Magistrate Jammu/Srinagar e e o o o

73 Spl.Railway Magistrate Jammu, . . e

74 Spl.Mobile Magistrate (Traffic) Jammu. i

75-76 Addl.M.M.(Traitic) Jammu/Srinagar. .

77-135 Munsifl Jammu/R.8. Pora/ Akhnoor/Bishna/Samba/Kathua/Hiranagar Basholi/Billwar/Bani/Mahanpur’
Udhampur/Chenani/Majalta/Reasi/Katra/Mahore/Bhaderwah/Gandoh/Thatbri/Ramban Banihall-Gool Kishtwar Kotranka
/sunderbani/Thanamandi/Bhudal/Mendhar: Ganderbal/Kangan Budgwn/Chararishaniel Chadoora.
Magam/Pulvama/Tral/Pampore/Shoopian/K utgam: ). H . Pora/Qazigund. AnantnagDovra Aishmugam. Shangus
Baramubla'Tangmare/Boniy ar/Dangiwacha/Rafiabad/ Bandipora/Sumbal Gurez/Liandwara-Sogam ™Nobra .

| Sankoo:Zanshar. _ . S

L3¢ Add).Munsift Samba/

137-138 Ist Addl Munsiff {Forest Magst.)Jamimu/Srinagar
139-140 7% Addl Munsift Jammu/Sginagar.

14§ 39 Addl.Munsiff fammu/Srinagar L e
142 City Munsift Srinagar o . B } .
143-144 Sub Registrar Jammuw Srinagar. e 3 3 o
145 | Treasury Officer Sub Treasury Pistrict Conrt Comples Janipur Janmny
M Treasury Ofticer Sub Treasury Saddar Court Comples Sringgar. s
147-219 Treasury Officer 1reasury SambaKathua Udhampur Reasi Bhaderwah: Rambyn Ragours Poonch Kishiow

iGanderbal/Budgam/Pulwama/Shopian’Kulgam: Anantnag Baramulla’Bandipora/l upwara T ch-LadakhKargil

R.S.Pora: AKhnoor/BishnahsHiranagar/Basohbi-Billawar Bani/Mahanpur Chenani- Mujalata Katra

MahoreDoda Gandoh: Thathri/Batote ‘Banihal- GoolNowsherarKotranka: Sunderbans Hhanamandi

Budhal/Surankote:Mendhar/K angan ‘Char-i-Sharie fChandoora/Magam. Treal Pampore-D.H Pora Qazigund

Vaitoo/Bijbchara/Duoru/Aishmugam /Shangus/Sopore/Pattan/Pattan/ Ui Langmarg/Boniy ar Dangiwacha Ratiabad) Sof;

Sumbal/Gurez’Handwara/Sogam/Nobra! Sankoo /Zanskar
.......... for information and n/a,

220 Incharge N.I.C with request to upload on 1&K High Court .

| 221 Order file.




Annexure “A"

SNo | District Jammu 2071-P&ORB (NPS)
. Amount in Rs.
g Pr. D&S Judge Jammu 20,000~
2 AddI D&S Judge Jammu T T T 00— ;
3 Ist Addl.D&S Judge Jammu, ) [0.000= ‘
14 Addl. D&S Matrimonial Cases Jammu 10.000=
5 Spl. Judge (Anti CorruptionjJammu. 10.000= i
6 | Addl D&S Judge (Ant-f (to;lu})tmn)lmmmr HL000- ' ‘
7 Excise Mag. Jammu 10.000~ ?
8 Municipal Mag Jammu | Thooo0- T
L9 Spl.M.Mgst.(T)ammu - 10.000=
10 P&T Magst Jammu . INU.OOO:
1 Spl. Railway Mgst. Jammu 10.000=
{2 Addl. M.M(T)Jammu F0000- T
13 Munsitl Jammu C30.000% L.-__l
14 Munsiff R.S Pura T towoo= T !
1S Munsiff Akhnoor C30.000= ‘1
[ 16 Munsiff Bishnah o N —_;l-()()()():—_ " «Ii '
P17 Ist AddL.Munsitf (Forest Magst. JJammu. 10000~ I
18 2”‘]'Addl., Munsiff Jammu A N T —— f'
|19 Sub Registrar Jammu (2030-Stamps & 10.000= .1"
Registration).
20 For Misc.Courts Jammu, 20«0(302 1
| S.No. | District Samba. 2071-P&ORB (NPS) ‘} “
. Amountin Rs,
1 Pr. District & Sessions Judge Samba 10.000= i
2 Munsiff Samba S CO30000 f
3 Addl Munsiff Samba | 10000- i
S No | District Kathua 207 f-?&l(ii{ii"(‘ﬂﬁfw |
Amount in Rs. !
1 Pr. D&S Judge,Kathua 10.000=
2 Addl. D&S,Judge Kathua 10.000= )
3 DMM(T)Kathua 10.000= -
4 Mansiff Kathua [ N V11 "
5 Munsiff Hiranagar T C30.000= Ji ) i
6 | Munsiff Basohii 30.000= 1
7 }rMunsifFBiHawar “ o I - —3”()(—)0; R |
T Mot Bame ALGOG -
9 {L Munsift Mahanpur T o

30.000-+ R
e N




)

Annexure “A”

‘No District Udhampur . 2071_1)&(”13 (NPS) 1
. __ _AmountinRs.
_f _J Pr. D&S Judge,Udhampur 10.000=
2 AddL.D&S Judge Udhampur 40.000=
3 C.JM. Udhampur v 0000
: ¥
4 l D.M.M.(T) Udbampur ‘ 10.000= ]
.3 Munsiff Udhampur i T a0.000- T
6 LMuns,iffChenani T00.000— T "
7 I Munsiff Majalta. 30.000=
; ﬁ For Misc.Courts 20.000=
=== AT LTI T ST I e - o AI_".:'_;T_"”“'.V N ot T T T ,_{
'[S.No District Reasi. | 2071-P&ORB (NPS)
| AmountinRs,
1 Pr. District & Sessions Judge Reasi. 10.000=
2 C.J.M.Reasi 10.000= i
3 Sub Judge Katra T10.000= {
4 Munsiff Katra B g_o()()("poe; N
5 Munsiff Reasi T T 30000
S
6 Munsiff Mahore 10.000=
[$No District (Doda)Bhaderwal - 2071-P& ORB (NPS) !
- o Nmeuntin Reo
J Pr. D&S Judge Bhaderwah 15.000= i
3 Addl. Distt. Judge Doda - 40_'()()‘()“:-_‘ o 1
I F o sl R T S
S
4 Sub-Judge Bhaderwah 10.000=
5 | Distt.M.Mgst.{T).Doda 30:00()3
6 Munsiff Bhaderwah. 30.000= T
[7 Munsiff Gandoh _ 30.000= i
g Munsiff Thathri : T 30000-
¢ For Misc.Courts o 20.000- |
[SNo District Ramban T 2071-P&ORB (NPS) |
L AwmountinRs. |
1. Pr. D & S Judge Ramban 10.000 -+ !
2 CIMRamban 1 10.000-
| 3. Sub Judge Batote 10.000=
4 Munsiff Ramban (x) T 10.000=
5 Munsiff Banihal 20.000=
I N
0. Munsift Gool 30.000=
I . -
7 For Miscl.Courts [ 20.000=




e - ’
' Annexure “A"
!|'SNo | District Kishtwar ) . 2071-P&ORB (NPS) |
e . AmountinRs.
1. Pr. D & S Judge Kishtwar 20.000=
2 C.J.M Kishtwar 10.000=
l 3. Munsiff Kishtwar 10.000=
SNo | District Rajouri T 2071-P&ORB (NPS) |
__Amountin Rs,
1 Pr. D&S Judge Rajouri 10.000=
2 Addl. D&S Judge Rajouri - 10.000=
3 CIM. Rajouri ) T T a0.000= .
4 Sub-judge Nowshera R 20.000~
5 D.M. Mgst.(T)Rajouri 30,000=
7 Munsiff Kotranka 30.000=
3 Munsiff Sunderbani T 30.000=
9 Munsiff Thanamandi {(x) 10000
10 Munsiff Budhal 30.000=
1 For Miscl.Courts . 0000
_ L e

,?No

District Poonch

| 2071-P&ORB (NPS)

Ln

Munsiff Mendhar

L Amountin Rs. |
Ll Pr. D&S Judge.Poonch L 40.000=
3 Sub-Judge Surankote W 10.000=
4 Distt .M.M.Poonch | 30.000=
i

©30.000-




S

e .
e,

Annexure “A”

'S.No [ District Srinagar

2071-P&ORB (NPS)
__Amount in Rs,

—

Pr.D&S Judge Srinagar 10.000= 1
2 Addl. D&S Judge. Srinagar ) 10.000=
3 4th, AdLDistt Judge Srinagar T TG00 T
4 |AddD.J(Bank Chases)Srinagar (x) T 10.000=
5 Spl. Judge Anticorruption, Kashmir Srinagar 10,000=

6 | C.J.M. Srinagar 10.000=
7 Judge Small Causes Court Srinagar T 10.000=
g | City Judge. Srinagar i 10.000=
9 Municipal Mgst .Srinagar 10.000=

110 | P&T Mgst Srinagar T 0.000=
11 Add!MM.(TSrinagar B “__'“f(}w()?ﬁ; """""" |
12 | Ist. Addl. Munsift Sgr. f 10,000+ e
13 | 2™ Addl.Munsiff.Sgr. I 1 o 0000- T
T4 T3 Addl Munsiff Srinagar R R T'Y TS
14 J City Munsiff,Sgr. T 30.000=
15 | sub Registrar Srinagar (2030-Stamps & 30.000= B

Registration).

16 For Misc.Courts .

20.000= R

S.No | District Ganderbal ] 2071-P&ORB (NPS) 1‘
. I | Amountin Rs.
! LChM Judicial Mgst (xandelbdl 10.000
- e e = - e
2 | Munsift Ganderbal (x) | 30.000 -

3 Munsiff Kangan - l C O 30.000= j
4 For Misc.Courts . [ ) 20.000= ’
SNo | Distrit Budgam 1 2071-P&ORB (NPS) |

Amountin Rs. |

1 Pr. D&S Judge Budgam 10.000= ﬁ‘i
2 C.J.M.Budgam B 10.000=

3 1Sub Judge Chadoora o S W’T(’j”ﬁ'(i()!—im

U |

4 Munsiff Budgam ©30.000= j

5 Munsiff Char-i-sharief 30.000= |

6 Munsiff Chadoora o 30.000~- J!

T TMunsi Magam T 30000
8 For Misc.Courts . T 20.000=




Annexure “A”

{ S.No [District Pulwama 2071-P&ORB (NPS) |
. Amount in Rs.
R Pr. D&S Judge, Pulwama 10.000=
‘2 AddLD&S Judge Pulwama X
3 CIM, Pulwama 10,000=
s I
5 Munsitf Tral 30.000=
6 Munisff Pampore 30.000=
7 For Misc.Courts . o 20.000=
S.No | District Shopian - [ 2071-P&ORB (NPS)
Amount in Rs,
1 Pr. D & S Judge Shopian 10,000=
2 C.1.M.Shopain 10.000=
3 Munsitf Shopian | o 10.000=
JREFEN SR VO |
S.No | Distriet Kulggam o 205T-F&GRB7N~SS-*
Amount in Rs.
1 C.IM.Kulgam 10.000=
2 Munsiff Kulgam 30.000=
3 Munsiff D.H.Pora (x) 10,000=
4 Munsiff Qazigund ©30.000= -
S.No | District Anantnag 1 iﬁ:ﬁ-ﬂﬁ&ﬁﬁﬁ]ﬁffﬁw R
i AmountinRs.
t Pr. D&S Judge, Anantnag 10.000=
2 Addl. D&S Judge; Anantnag, 20.000=
3 CJM Anantnag 10,000=
4 Sub-Judge Vailoo 20.000=
5 Sub-Judge Bijbehara 10.000=
6 D.M.Mgst (T).Anantnag 3 0.000=
7 Munsiff Anantnag 30.000=
8 Munsift Dooru 30.000=
9 Munsiff Aishmougam | 30,000+
10 Munsift Shangus (x) 10.000=
11 For Misc.Courts . 20.000=




- . !
]
Annecxure ¢ A”
| [SRe|DiBarama |  2071-PEORB (NPS) |
_ o\ Amountino Rs,
¢ [ 1 | Pr. D&S Judge,Baramuila , T 10.000=
; 2 ' Addl. D&S Judge Baramulla T 40000 T
}" 3 LAddl D&S Judge Sopore ST T T40.000=" T T
f 4 Ist. Addl. D&S Judge Baramulla, i 000~ ﬂ
EoTs C.J.M Sopore | T T10.000=
:: 6 Eub-.ludge Baramulla 10.000=
af 7 Sub-Judge Pattan T BB 10.000=
3
ff' . 8 " Sub-Judge Uri 10.000=
f 9 Munsiff Baramulla 30,000=
10 | Munsiff Tangmarg T TTT30.000- _H
T MunsitBonvar T T T 000
:"‘ 12 Muusiff Dangiwacha (Rafiabad) T 30.000=
13 D.M.Mgst (T)Sopore. T’—' " 30.000=
S.No | District Bandipora - ibtf—]:li&(-)—li_[;—{vNPS)
Amount in Rs. |
I Pr. D & S Judge Bandipora T 10.000=
L_i Munsiff Bandipora 30.000=
¢ 4 Munsiff Sumbal | 30.000= )
5 Munsiff Gurez. (x) 10.000-
s
S.No [ District Kupwara | 2071-P&ORB(NPS)
| . - _AmountinRs. |
1 Pr. D&S Judge Kupwara 10.000- :
T Tannn0— |
2 Addl. D&S Judge Handwara ! 40.000=
2 Munsiff Handwara R TXUTT S
3 Munsiff Sogam T 10.000= i‘
s . . N DGY
S.No | District,Leh T 2071-P&ORB (NPS) WI
u N - ~ Amountin Rs.
i Pr. D&S Judge,Leh [ ~40.000= i
2 | Munsiff, Nobra ( 10000~
3 Munsift Sankoo S I C30.000~ 1
S.No [Di'strict Kargil ‘ 267"1'"'ii&'ﬁ'R'B"(N'Pq")”"‘
- L AmountinRs.
I I Pr. D&S fudge Kargil Y 1 40000 ,_._;___.J




